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BEFORE THE NATIONAL GREEN TRIBUNAL 
WESTERN ZONE BENCH, PUNE 

ORIGINAL APPLICATION No. 47 of 2019 

IN THE MATTER OF: 
SAGARDEEP SIRSAIKAR …APPLICANT 

VERSUS 
GOA COASTAL ZONE MANAGEMENT 
AUTHORITY & OTHERS  …RESPONDENTS 

REJOINDER OF APPLICANT TO SHORT AFFIDAVIT DATED 

28.06.2023 OF RESPONDENT NO. 1 (GCZMA) 

MOST RESPECTFULLY SHOWETH: 

1. That the short affidavit on behalf of the the Respondent No. 1

(GCZMA) dated 28.06.2023 has been filed (hereafter ‘affidavit of

GCZMA’ for short). At the outset the facts and averments in the

said affidavit of GCZMA which are inconsistent with the pleadings

in the present Original Application are denied. It is also stated that

rejoinder is not being filed for each and every statement and

averment made in the affidavit of GCZMA and nothing may be

deemed to be admitted unless the same is specifically admitted

herein, but should be treated as through the same has been set

out seriatim and denied and disputed specifically.

PARAWISE REJOINDER: 

1. REJOINDER TO PARAs 1, 2 & 3: The contents of these paragraphs

need no response.

2. REJOINDER TO PARA 4, 5, 6 & 7: That the contents of these

paragraphs need no response at present and the same are subject
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matter of Appeal No. 06/2023 (WZ) preferred by the Applicant 

herein before this Hon’ble Tribunal challenging (partly) the order 

dated 13.10.2022 of GCZMA. 

3. REJOINDER TO PARA 8: The contents of this paragraph is

vehemently denied / contested as being false. It is submitted that

the prayer B of the present Original Application requesting for the

‘No Development Zone’ (NDZ) to be mapped (digitally) and

published in public domain through the official website of GCZMA

has not been done. It is submitted that till date the Coastal Zone

Management Maps having scale of 1:4000 as contemplated in Para

5 of the CRZ Notification, 2011 and its guidelines provided in

Annexure – I to the CRZ Notification, 2011 have not been prepared.

Till date what is published on the official website of the GCZMA at

website address - https://czma.goa.gov.in/ViewDoc.aspx under

the caption ‘Final CZMP Goa’ are 17 maps in pdf format which are

of 1:25,000 scale. As per the CZMP Presentation made by GCZMA

to NCZMA which is available in a pdf file named

CZMP_Presentation.pdf on GCZMA website

https://czma.goa.gov.in/ViewDoc.aspx under the caption ‘CZMP’

there are total of 16 CZMP Maps in the 1:25000 scale and 254

CZMP Maps in the 1:4000 scale. It is submitted that the 254 CZMP

Maps in the 1:4000 scale are not available on the GCZMA official

website. True and correct copies of the print out of the GCZMA

website showing Final CZMP Maps and the relevant extracts of the
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CZMP Presentation are hereto marked and annexed as ANNXURE 

– R1/1(colly). It is pertinent to mention that as per the minutes

of the 45th meeting of National Coastal Zone Management Authority 

(NCZMA) held on 01.09.2022 it was clarified that the local level 

CZM Maps prepared on the scale of 1:4000 the State Government 

of Goa could consider approving it at their own level as per the 

extant provisions of the CRZ Notification, 2011. In the 39th meeting 

of NCZMA held on 13.01.2020 State of Goa had proposed 

preparation of CZMP in either 1:25000 scale or 1:4000 scale map. 

NCZMA had taken a decision that the CRZ Notifications already 

requires that local level CZMPs be prepared in 1:4000 scale. True 

and correct copies of the relevant extracts of the 45th and 39th 

meeting of NCZMA are hereto marked and annexed as ANNEXURE 

– R1/2(colly).

4. REJOINDER TO PARA 9: That in response to this paragraph it is

submitted that the CZMP 2011 for the State of Goa which has been

approved does not have the detailed CZM maps in the scale of

1:4000 as explained in paragraph no. 3 given above. Hence, prayer

C has not been done as the CZM maps in the scale of 1:4000 have

not been published in public domain on the GCZMA official website.

5. REJOINDER TO PARAS 10: That the contents of this paragraph are

denied as not being completely true. It is submitted that the

mapping of Khazan land as claimed to have been done in the CZMP
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2011 has not been made available to the general public in the form 

of CZM maps in the scale of 1:4000 on the official GCZMA website. 

Moreover, in prayer clause D, what has been sought is GCZMA to 

conduct an enquiry into the 8.36 acres of Khazan Land (Survey 

Nos. given in table in paragraph no. 19.8 of the Original 

Application) bought by the Respondent no. 2 in Camurlim village 

located on the banks of River Chapora inside the No Development 

Zone (NDZ) and mostly having mangroves. Till date no inspection 

/ enquiry report has been submitted by GCZMA on the same before 

this Hon’ble Tribunal. Hence, prayer clause D has not become 

infructuous and the same be granted. 

6. REJOINDER TO PARAS 11 & 12: The contents of these paragraphs

are denied as being false and baseless. As explained in the

paragraphs given above that prayers B, C & D are still pending and

have not become infructuous and the same be granted.

APPLICANT 
THROUGH 

AAGNEY SAIL 

ADVOCATE FOR THE APPLICANT 
H. No. C-36, Rama World,

Bilaspur Road, Tifra, 
Bilaspur, Chhattisgarh - 495223 

Mobile: 09810076618 
Email: aagneysail@gmail.com 

Filed on: 05.07.2023 
Place: PUNE 
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04/07/2023, 09:27 GOA COASTAL ZONE MANAGEMENT AUTHORITY

https://czma.goa.gov.in/ViewDoc.aspx 1/2



Final CZMP Goa

Public Hearing

Notification

Draft CZMP Report

Draft Fisherman

Commmunity Plan

Draft Khazan Land

Management Plan

Draft Mangrove

Management Plan

Draft Sea Turtle

Nesting and

Habitat

Management Plan

Letter from

Department of

Fisheries

Letter from Water

Resources

Department

Department of

Fisheries Letter

CZMP

Demarcation of

bunds

CZMP local body

meeting notice

CZMP Public

Hearing Notice

List of Participants

in North Goa

List of Participants

in South Goa

Draft minutes of

CZMP public

hearing in North

Goa

Back

SrNo. Final CZMP Maps

1 Map 1 - View PDF

2 Map 2 - View PDF

3 Map 3 - View PDF

4 Map 4 - View PDF

FINAL CZMP GOA

7 ANNEXURE - R1/1
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04/07/2023, 09:27 GOA COASTAL ZONE MANAGEMENT AUTHORITY

https://czma.goa.gov.in/ViewDoc.aspx 2/2

Draft minutes of

CZMP public

hearing in South

Goa

SrNo. Final CZMP Maps

5 Map 5 - View PDF

6 Map 6 - View PDF

7 Map 7 - View PDF

8 Map 8 - View PDF

9 Map 9 - View PDF

10 Map 10 - View PDF

11 Map 11 - View PDF

12 Map 12 - View PDF

13 Map 13 - View PDF

14 Map 14 - View PDF

15 Map 15 - View PDF

16 Map 16 - View PDF

17 Map 17 - View PDF
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COASTAL ZONE MANAGEMENT PLAN
As per CRZ Notification 2011 

1:25000 & 1:4000 Scale

National Centre for Sustainable Coastal Management
Ministry of Environment, Forest & Climate Change

Government of India

GOA

13th February 2021
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Coastal Goa A GLANCE

1. Total Area of State 3702 sq km
2. No. of Coastal Districts Two

a) South Goa
b) North Goa

3. No. of CRZ Covering Taluks 10
4. No. of Municipality/Local Planning Area 8
5. No. of villages under CRZ area 178
6. Length of High Tide Line 1002.29 km
7 No of CZMP Maps on 1:25000 scale 16
8 No of CZMP Maps on 1:4000 scale 254
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05/07/2023, 10:59 Gmail - O.A. no. 47/2019 - Rejoinder to Short Affidavit of Respondent No. 1 GCZMA

https://mail.google.com/mail/u/0/?ik=629c258849&view=pt&search=all&permmsgid=msg-a:r30603223580713297&simpl=msg-a:r30603223580713297 1/1

Aagney Sail <aagneysail@gmail.com>

O.A. no. 47/2019 - Rejoinder to Short Affidavit of
Respondent No. 1 GCZMA

Aagney Sail <aagneysail@gmail.com> Wed, Jul 5, 2023 at 10:59 AM
To: Ruchira Gupta <ruchiragupta2010@gmail.com>,
ruchira@chambersofrg.com, gczma gczma <goacoastalzone@gmail.com>,
riyazmama@gmail.com, v.p.camurlimbardez@gmail.com, Pankaj Vernekar
<vernekarpankajp@gmail.com>, ctp_tcp.goa@nic.in, mapusa.goa@nic.in

Dear All,

Please find attached the Rejoinder to Short Affidavit of Respondent No.
1 GCZMA along with its annexures. 

Best

Adv. Aagney Sail,
Mobile: +91.9810076618


Rejoinder to R1 Reply - July2023.pdf

6881K
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